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REMUNERATIVE PRICE FOR FARMERS' PRODUCES

4506. 	SHRI HARIVANSH: 

Will the Minister of AGRICULTURE & FARMERS WELFARE be pleased to state:

(a) 	whether it is a fact that small farmers suffer from their reliance on middlemen to sell their produces; and

(b) 	if so, the steps which have been devised during the last three years to ensure that farmers are not compelled to sell their produces at a rate less than their cost of production?



ANSWER


MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE

( SHRI GAJENDRA SINGH SHEKHAWAT)  

(a) & (b):	To protect the farmers, reduce their reliance on middlemen and to ensure that farmers are not compelled to sell their produces at a rate less than their cost of production, the Government has taken a number of steps during last three years.  

The Government has circulated a new model “The Agricultural Produce and Livestock Marketing (Promotion & Facilitation) Act, 2017” on 24th April, 2017 for its adoption by States/UTs. The new Model Act provides for alternative marketing channels such as direct marketing, setting up of private markets, farmer-consumer markets, special commodity markets, declaring warehouses /silos/ cold storages as market sub yards to promote agriculture marketing including ensuring against distress sale by farmers.

The Government has launched National Agriculture Market (e-NAM) scheme on 14th April, 2016 for transparent price discovery for the farmers for their produce through competitive online bidding system. 585 markets from 16 States and 2 UTs have been integrated with e-NAM portal by 31st March, 2018.

Further, as per procurement policy of the Government, the commodities such as paddy, wheat, pulses etc. offered by farmers, within the stipulated period & confirming to the specifications prescribed by Government of India, are purchased at Minimum Support Price (MSP) by the Central Government and State Government agencies. The objective of procurement by the Government agencies is to ensure that farmers get remunerative prices for their produce and do not have to resort to distress sale. 

       In addition to above, as per Union Budget Announcement, 2018-19, it has been decided to develop and upgrade existing 22,000 rural haats into Gramin Agricultural Markets (GrAMs). These GrAMs will serve as assembly points, whereas the produce of the farmers can aggregated. Further, GrAMs will serve as platform for direct sale-purchase of agri-produce. Also, aggregated produce will be enabled to sell using online platform like that of e-NAM and shall be exempted from regulations of Agriculture Produce Marketing Committees (APMCs) for providing farmers facility to make direct sale to consumers and bulk purchasers.
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